
West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri A. Debbarma,                                                                                         
District and Sessions Judge, Agartala

758 181 939
2 Sri Gobinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
637 231 868

3 Sri Amarendra Kumar Singh,                                                                                             
ADJ., (Court No. 3), Agartala

0 135 135
4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
835 210 1045

5 Sri Mridul Chakarborty,                                                                                        
ADJ., (Court No. 5), Agartala

178 292 470
6 Smti Sudipta Choudhury,                                                                                                           

Judge, Family Court, Agartala 
495 340 835

7 Sri V. P. Debbarma,                                                                                                               
Addl. Judge, Family Court, Agartala

522 377 899
8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
479 21 500

9 Sri Dulal Kanti Shukla Das,                                                                                           
CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala

512 22 534
10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
184 1163 1347

11 Sri Soumyo Bikash Das,                                                                                               
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala

119 1629 1748
12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
191 748 939

13 Sri Ayan Choudhury,                                                                                                                                       
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala

123 1023 1146
14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, 
Agartala 

24 743 767

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 
(Vacant), charge remains with Smti Dorothy Jamatia,  JM., 
First Class-cum-Civil Judge (Jr. Div), Agartala

15 683 698

16 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala 
(Vacant), charge remains with Smti.Deepa Bhattacharyya,  
JM., First Class-cum-Civil Judge (Jr. Div), Agartala

42 1173 1215

17 JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, 
Agartala (Vacant), charge remains with Smti Aparajita 
Singha, JM, First Class-cum-Civil Judge (Jr. Div), Agartala

41 968 1009

18 Smti. Deepa Bhattacharyya,                                                                                                                         
JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala

36 1207 1243

19 Smti. Aparajita Singha,                                                                                                          
JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, 
Agartala 

37 1143 1180

Total 5228 12289 17517
Station-wise pendency of Cases as on 30.11.2021

SI. 
No.

Name of the Station Civil Criminal Total

1 Agartala 4211 11572 15783
Total 4211 11572 15783

2 Family Court, Agartala 495 340 835
3 Addl. Judge, Family Court, Agartala 522 377 899

Total 1017 717 1734
Grand Total 5228 12289 17517



Gomati  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

SI. 
No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              
District and Sessions Judge, Udaipur

278 124 402
2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
299 126 425

3 Smti  Sankari Das,                                                                                                        
Judge, Family Court, Udaipur

211 285 496
4 CJ (Sr. Div) & ASST. SJ., Udaipur, charge remains with Sri 

Subhra Nath, Chief Judicial Magistrate, Udaipur
206 45 251

5 Sri Subhra Nath,                                                                                                  
CJM-cum-Civil Judge (Sr. Div), Udaipur

63 261 324
6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
34 352 386

7 Smti. Debjani Majumder,                                                                                       
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), 
Udaipur,

16 390 406

8  Smti. Archana Reang,                                                                                                                                                            
JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  
Udaipur

13 415 428

9 Sri Avinash Jamatia,                                                                                                        
SDJM-cum-Civil Judge (Jr. Div), Amarpur

26 992 1018
10  Smti Susmita Das,                                                                                                           

CJ (Jr. Div) -cum-JM First Class, Amarpur 
1 392 393

Total 1147 3382 4529
Station-wise pendency of Cases as on 30.11.2021

SI. 
No. Name of the Station Civil Criminal Total

1 Udaipur 909 1713 2622
2 Amarpur 27 1384 1411

Total 936 3097 4033
3 Family Court, Udaipur 211 285 496

Grand Total 1147 3382 4529



South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

SI. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     
District and Sessions Judge, Belonia

743 254 997

2 Sri Uttam Hrishi Das,                                                                                                                            
Judge, Family Court, Belonia

132 122 254

3 Sri Sushanta Debbarma,                                                                                                             
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia

80 41 121
4 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
27 577 604

5 Smti. Mitra Das,                                                                                                             
CJ (Jr. Div)-cum-JM First Class, Belonia 

170 515 685
6 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
49 455 504

7 Smti. Swastika Das,                                                                                                       
SDJM-cum-Civil Judge (Jr. Div), Sabroom 

7 171 178
8 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
31 106 137

Total 1239 2241 3480
Station-wise pendency of Cases as on 30.11.2021

SI. 
No. Name of the Station Civil Criminal Total

1 Belonia 1069 1842 2911
2 Sabroom 38 277 315

 Total 1107 2119 3226
3 Family Court, Belonia 132 122 254

 Grand Total 1239 2241 3480



Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

SI. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri Arindam Pal,                                                                                                       
District and Sessions Judge, Kailashahar

177 127 304
2 Sri Prakash Kumar,                                                                                            

Additional District and Sessions Judge, Kailashahar
12 98 110

3 Sri Dhiman Debbarma,                                                                                                                                       
Judge, Family Court, Kailashahar                                                                                                          

128 191 319
4 Smti Jhuma Datta Choudhury,                                                                                                  

CJ (Sr. Div) & ASST. SJ., Kailashahar
145 2 147

5 Sri Saikat Das,                                                                                                                                          
CJM-cum-Civil Judge (Sr. Div)., Kailashahar

92 1084 1176
6 Sri Amarjit Dey,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
168 767 935

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court 
No. 1) (Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. 
Div)-cum- JM First Class, Kailashahar

51 328 379

8 Smt. Papri Debbarma,                                                                                                       
JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court 
No.2)

43 503 546

 816 3100 3916
Station-wise pendency of Cases as on 30.11.2021

Sl. 
No. Name of the Station Civil Criminal Total

1 Kailashahar 688 2909 3597
Total 688 2909 3597

2 Family Court , Kailashahar 128 191 319
Grand Total 816 3100 3916



North Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               
District and Sessions Judge, Dharmanagar

461 446 907
2  Judge, Family Court, Dharmanagar,  Charge remains with 

Shri Gautam Sarkar, District & Sessions Judge,  
Dharmanagar

214 184 398

3 Sri  Shaurav Saha,                                                                                      
CJ (Sr. Div) & ASST. SJ., Dharmanagar

200 41 241
4 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
112 326 438

5 MS. Surabhi Shekhar,                                                                                                                
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 

176 499 675
6 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
69 399 468

7 Sri Raja Gupta,                                                                                                                       
SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 

1 277 278
8 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
6 240 246

Total 1239 2412 3651
Station-wise pendency of Cases as on 30.11.2021

SI. 
No. Name of the Station Civil Criminal Total
1 Dharmanagar 1018 1711 2729
2 Kanchanpur 7 517 524

Total 1025 2228 3253
3 Family Court, Dharmanagar 214 184 398

Grand Total 1239 2412 3651



Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri S. B. Dutta,                                                                                               
District & Sessions Judge, Sonamura 201 372 573

2 Smti Sarmistha Mukherjee,                                                                                       
Judge, Family Court, Sonamura 44 106 150

3 Sri Sarbajeet Choudhury,                                                                                               
CJM-cum-Civil Judge (Sr. Div), Sonamura 163 657 820

4 Sri D. P. Mishra,                                                                                                           
CJ (Jr. Div)-cum- JM., First Class, Sonamura 99 491 590

5 Smti Madhumita Paul,                                                                                                                      
JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   55 243 298

6 Sri Ashit Debnath,                                                                                  
Additional District & Sessions Judge, Bishalgarh 155 245 400

7 Smti  Chhandita Debnath,                                                                                       
SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 33 1164 1197

8 Sri Ali Hayder Khan,                                                                                       
CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 63 1097 1160

Total 813 4375 5188
Station-wise pendency of Cases as on 30.11.2021

SI. 
No. Name of the Station Civil Criminal Total
1 Sonamura 518 1763 2281
2 Bishalgarh 251 2506 2757

Total 769 4269 5038
3 Family Court , Sonamura 44 106 150

Grand Total 813 4375 5188



Khowai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1 Sri S. Datta Purkayastha,                                                                                                                     
District and Sessions Judge, Khowai,                                                                                                  178 304 482

2 Sri Hrishikesh Chakrabarti,                                                                                      
Judge, Family Court, Khowai 104 94 198

3 Smti. Nandita Bhattacharyya,                                                                                                           
CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 75 60 135

4 Sri Dharmendu Das,                                                                                         
CJM-cum-Civil Judge (Sr. Div), Khowai 21 868 889

5 Sri Koushik Karmakar,                                                                                       
CJ (Jr. Div)-cum- JM., First Class, Khowai 48 811 859

6 Smt. Jekashmee Debbarma,                                                                                           
JM., First Class-cum-Civil Judge (Jr. Div), Khowai 29 963 992

Total 455 3100 3555
Station-wise pendency of Cases as on 30.11.2021

SI. 
No. Name of the Station Civil Criminal Total

1 Khowai 351 3006 3357
Total 351 3006 3357

2 Judge, Family Court, Khowai 104 94 198
Grand Total 455 3100 3555



Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 

30.11.2021
Court- wise pendency of Cases as on 30.11.2021

Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1  Sri S. Sharma Roy,                                                                                      
District and Sessions Judge,  Ambassa 66 153 219

2 Sri Anshuman Choudhury                                                                                               
Additional District and Sessions Judge,  Ambassa 30 117 147

3 Sri Ramdas Chattopadhyay,                                                                                                       
Judge, Family Court, Ambassa, 17 17 34

4
Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
charge remains with Shri Satyajit Das, CJM-cum-Civil Judge 
(Sr. Div), Ambassa

1 0 1

5 Sri Satyajit Das, ,                                                                                          
CJM-cum-Civil Judge (Sr. Div), Ambassa 80 110 190

6 Smti Reena Debbarma,                                                                             
CJ (Jr. Div)-cum- JM., First Class, Ambassa 10 120 130

7 Sri Surya Deo Singh,                                                                                               
Additional District & Sessions Judge, Kamalpur

103 160 263
8 Sri Sanjan Lal Tripura,                                                                             

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
5 199 204

9 Sri Bikash Debbarma,                                                                                                      
CJ (Jr. Div)-cum-JM., First Class, Kamalpur

34 304 338
10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
10 256 266

11 Sri Abhijit Adhikari,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley

7 100 107

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra

0 26 26
13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 43 44

Total 364 1605 1969
Station-wise pendency of Cases as on 30.11.2021

SI. 
No.

Name of the Station Civil Criminal Total
1 Ambassa 187 500 687
2 Kamalpur 142 663 805
3 Longtharai Valley 17 356 373
4 Gandacherra 1 69 70

Total 347 1588 1935
5 Family Court, Ambassa 17 17 34

Grand Total 364 1605 1969



District-wise pendency of   Civil and Criminal Cases as on 30.11.2021

Sl. 
No. Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5228 12289 17517
2 Gomati Judicial District, Udaipur 1147 3382 4529
3 South Tripura Judicial District, Belonia 1239 2241 3480
4 Unakoti Judicial District, Kailashahar 816 3100 3916
5 North Tripura Judicial District, Dharmanagar 1239 2412 3651
6 Sepahijala Judicial District, Sonamura 813 4375 5188
7 Khowai Judicial District, Khowai 455 3100 3555
8 Dhalai Judicial District, Ambassa 364 1605 1969

Total 11301 32504 43805


